onorbefore 0.10,2020, to the liquidator at the address mentionad against Hem
mwmmmmmmdmﬁmwwﬂmw Al other stakeholders

SCHEDULE-T Sra—I
FORM A WS @
PUBLIC ANNOUNCEMENT " Wm
(Regulation 14of the Insolvency and Bankruptey Board of India (e faaren afiz =cor (ARew uRwE wfasan)
(Volunmry Liquidation Process) Regulations, 2017) fafvz, 20’% 14 2 SEfT
0 i L|oRe e Miﬁmvﬁwﬂ
1| Name of Corporate Person | SHALDOR INDIA LLP 2| wrifve afder & frre @ ol w0200
2. | Data of incorporaton of Corporale Person | 20.05.2017 3w Bk oA sdite | ogR e wa- e ann
3, | Authority under which Corporale Persan is | Registrar of Companies, alfy frfi / it & mmm
| Icorporaed Registsred | NCTof Deit & Hanyana. o i e g, ot
4, | Carporate identity numberfimited liabilty | AAJ-4605 YT Hiuie st @ aen
_|denity numberof Corporate Person | [t s o e | -4, 0, 7 e~ 100ny
5 Mdhwmm IM'u , Sakel, New Delhi -110017 J”Hmmﬁmmm T
- 08 {4 i - 6, nm?* 1 gt w 10.09.2020
6. | Liquidalion commencemen date of Iwmozo “,%';g“ (
B — - 1 Qf?mW?ﬂm A, $-t G, f
1. | Name, address, emall address, telephone | Mr. Pradeep Kathurla
nﬂqwmxmmmwa (P:z&mmmwawuwum oo e et ol e (A, mmm
e lNmnam: -110008 m«s‘tsanmm m-um P 4910811073746
Emall ; I phathuriaZB@gmai.com
| Reg.No.: lBBMfA-MPMDB!ﬁI?.O!HMW FARSOTE 1BBUIPA-002/1P-NOO316/2017-18/10924
| 8| Last dale for submission of Claims | 09.10.2020 8| ard o e 2 e Y 09.10.2020
Notice s hereby given thatthe ShaldorIndia LLP has commenced voluntary iquidation on 10.09.2020. vnam ﬂmﬁéﬁsﬁa&vﬁrmmﬁﬂoﬁummﬁ%%mmmu
ﬂwstakeboldasdswdwhdhuhmhmbywkdupmbwwamofom*da&m m ﬂwmwvtwmwﬂmmtmw
mw’m 2 W e o R & g S g E |

mmmﬁmmwmaﬂtmmmmmmmms
W 2R Y W, B EIV1 0 SR e g onh v aa # |

may submit the proof of claims in person, by post arby electronic means,

Submisslon of false or misleading proofs of claim shall attract penalties, S| |l v s of gy e i m“ _
11009, Pradeep Kathurla | | R - 10 Fererae 2020 . ik

%:?ﬁo’&” (PCS .Insolvency Professional & Liquidator of the LLP) w1y e {drfies, grifelel) shdbwere ¢ Rafiadeeatfm )
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INTHE NATIONAL COMPANY LAW TRIBUNAL] NAINITAL NOTICE SCHEDULE-T
i BANK
PUELIC bITCE 1 "«r:mw et e NEW DELHI, SPECIAL BENCH (COURT-VI) o 1 LT TN Y OB N | Notice is hereby given that the following Share Cartficatss rsgistared in the FORMLA
patnerhip: heratoloes i CA(CAA)- 51/ND/2020 PLC000234 name of Uday Prakash Punj] and Indu Rani Pun] have been lost. Smt. Indu PUBLIC ANNOUNCEMENT
i udrsorad o Mok oy - 50 CONNEGTED WITH san o o ; g
M hadev Roy, residing at D-91/92, ; Rani Punj unfortunately expired on 27.02.2019 and |, Uday Prakash Punj Board of India
o. 6, Ganesh Nager, East Dl BAGRAENOS Y/ NDi2020 NOTIFICATION FOR WRITTEN TEST OF became the absolute and exclusve hoider of the sald shares. Thereforo, | Clotuniry Liqudation Proots) Rogiatons, 3017
ﬂoggz Abhimanyu Kumar- S/O Sh.| IN THE MATTER OF: SPECIALIST OFFICERS Uday Prakash Punj have applied for the issue of Duplicate Share Certificates FOR THE ATTENTION OF THE STAKEHOLDERS
Devendra Narayan Yadav, residing at f;amns ZSP"&MH(% of the C(ﬂrwams Adt, to Panasonic Energy India Company Ltd., (earlier known as Lakhanpal OF SHALDOR INDIA LLP
| Block, Shaks East feac yihitne, Sompanica (Coupromess, i 34 1 g National Limited) having its registered office at GIDC, Makarpura P.B.No.
Do e | |Arangements and Amaigamations) R, 2016| | Candidates who have applied in response to Bank's e e e Dl e SHALDOR INDIA LLP
Mohan Lal, residing at B-72, Fiat No. 15 iy Lifescknoss Put. Lid M-134, 200 Notification dated July 6, 2020 and July 8, 2020 for the | | india Private Limited, B-102 & 103, Shangila Complex, First Floor, Opp [ |2/Datsct .
2ND Floor, Panchsheel Vir, Malviya Nagar, | [Fio0r. Connaught Place New Delhi-110001 : £ 7 9 list Offi s 4 HDFC Bank, Near Radhkrishna Char Resta, Akota. Vadbdra.390020, The | |3 | Aubory underwhich Coporats Person s Registarof Compantes,
N D H001.carming on e bsinss Pettioner/Transferor Comoany No. 1| | Recruitment  of Specialist Officers in various Comesing il Seass et s ot Do BTt Cord e | || ncorporte /Regiseed NCT of Delhi & Haryana
ofnrr Desn & Nkeore ot New Deli B e e o oo amiatona: | | categories are advised to visit Bank's website | | name of Uday rakash Punj. | Coparda orfy mborifed iy | AAJ605
e vasdons Qoo by | | <enerTransieor Camoany No-2| | www, nainitalbank.co.in for downloading Admit Cards for | | NAME OF THE SHAREHOLDER: UDAY PRAKASH PUNJ AND INDU | [+ Aiirom o e rgiored dicoand.— | WF34, Sake New Do 170077
lanvin Heal vt -134, 2nd Floor, _ Y k. (" ¢ rom -
consert as from the 1st day of July 2020~ | [ Gonnaught Place, New Delhi-110001 Written Testand other information in this regard. RAN! PUN
GEETA BHATIA Petitioner/Transferor Company No. 3 Sr. | Follo Ceﬂlllcm Certificate | Start End 6. | Liquidation commencement date of 10.09.2020
Founder & CEQ | |Revivaa Biotech Put. Ltd. M-134, 2nd flocr, AR LETICEN IR U B | | No. | Number | No. From | No. To Corporate Person
Connaught Place New Delhi-110001 No. No. .| Name, acies, omall e, losrons | W Pradoep atura
I e sl il A [+ [oo00167 | 128 573501 513580 numbor and e rgitaton nuberof i
ARGITRA jasthan Antiolo 134, 2nd Floor,| [1[oooots7 |  sta6] | | _s13550] ber
m:;:sou mmn Connaught Circus New Delhi-110001 [ 2 [ 0000157 27056 27064 | 1834175| 1834624 the liquidator ﬂw m‘wmuﬂl- Rg:mmﬂ
CLAIM PEﬂﬂDﬂ Ih 08/2020 Peitioner No.6/ Transferee Company NOTICE ["3 Joo00157 4141 484251 | 484300 2
SETWEEK: Wi, DTG s Ltg, Laneri | [NOTICE OF HEARING OF PETITION | | \jicg s heraby given that the following Share Certificates registered in the | | |41 000015; 753;9‘ Zﬁg‘;}- g:ggfg Reg.No.:IBBUPA-002IP- N GOSN
Towers, N Mlln. Aert Vit Poad,| [ o Peion vnder Seclon 230 ad 232 of he| | pame of Mangalam Pun] and Uday Prakash Pun] have been lost. Therefore, | | |5 | 000015: T ofCaims 09.10.2020
‘”"'"";:’a"“""'.:’,’”*“%&.?“‘“’"ﬂﬁ Compiries e (i) ot el | we have appied for the Issue of Duplicate Share Certificates to Panasonic | | [ 6 [0000157 | 81841  8186] 76551] 76700 e Shakdorlndia idatonon 10,09 2020,
Nimimion S s R Lag | |Ceeires Fr L s era . prama| | Eneray Inl Company L., earlle known as Lakhanpal National Limitec) | | [ 7 0000167 | 8188|8100 T The stakeholdrs of Shaldor Idia LLP are hereby caled upon 10 subrit a proof of ther lims,
Coimant | [P L. ard Marvn Heckn Pe. Lts arc Revnze| | having its registered office at GIDC, Makarpura P.B.No. 716, Vadodra, = 1.
Biotech Py L. vk Refashen Anibiois Lid | | Gujrat-390010 or to the Company’s RTA Agent Linkintime India Private | | Place: New Delhi Date: 11/08/2020 sakehaiders
AND: W, Aiine , Offce at; | |ard her respecive Srarsholders arc Creciors | | | mited, B-102 & 103, Shangrila Complex, First Floor, Opp HDFC Bank,
628, Shop No.4, Aara Complex, Raiya AMKG, s I8t befop ot Natonel Congen Near Radhkrishna Char Rasta, Akota, Vadodra-390020. The Company sd-
SangamVihar District, ek - 110062 B s will proceed for the issue of Duplicate Share Certificate(s) in the name of Dats : 10,09.2020 .  Pradesp Kathurla
“"’,;"“‘;""'“ by s Prop. M. Pradhan Ram, S/, | | e er eher nfce o 7610507 | | Mangalam Punj and Uday Prakash Pun). Place: New Delhi. (PCS Insolvency Professionsl & Ligidsior of te LLP)
i, S, W Madan L, | (A7 gﬂ;ﬂﬁnﬁ ot 901575 | NAME OF THE SHAREHOLDER: MANGALAM PUNJ AND UDAY
Nn ss Bm(.limuqlr Kakkaji,Delhi-110019. PRAKASH PUNJ
Respondent | | Avvoce imssez menkorad. pebiy Ircle Sastra Centre, Circle Office Jaipur - Ajmer, J-2, Jhalana Institutional Area,
oo ety | [ 17 et sy e || (S5 ol | (=1 ol are Dungaty Japar 2004 Tl Ro. 61412378541 Emill E2AABpnh o0
Paper Publication : W/s. Aline Expross | | (STE1 ACIOEHER, YL PRI TS S0 RS || | No. | Number | No. From | No. To Shares
(5FO79), Roprosentad by s Propriotor | |0 5 B 0L 16 e SoURTRS RS o. No. SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
wn;&h::::,mrﬂ;"mm?ﬂm Complex, Lodhi Road, New Dehi 110003, not later 1 | Moo1001 2148 -| 425201| 425225 25 Eumons-lenﬂluhrsnleﬂImmmuemwnnavm ‘Securtisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002, read with proviso
in the malter of Arbtration and Concllation Act, | |72 4 days before te date fed ‘o hearing | | ™5 | MO01001 2164 -|_425601| 425625 25 1oRule 8(6) &8(1) ol th ity Interast (Enforcament) Rules, 2002
1598 | Amndnen ct 2015 st you fr |72 Pesion, e grurs of pposiion o 2 <0y | [T nninnt | pama o 2| | | Notice is hereby given o sl general and in particular to the Borrower (s) and Guarantor () thal the below n
recovery of sum of Rs.5,25,484/- (Rupe rfmloy, - — ‘Secured Creaitor, the Symbolie/Physical Possession of which has been taken by the Authorised OtMcer of Punjab National Bank Secured Credror, will be S0id On “AS I where Is”, AS Is what
Lakhs Twenty Five Thousand Four uumnm X topy of o Posior il b Aises b e [ 4 [M001001 2745 ul 442 25 15", and 'Whatever there Is" on the date as mentioned In the table heren below, for recovery of Its dues due to the Bank/ Secured Creditor from the respective bomower (s) and
Ninaty Four Only) along with 185% nterest from f:““‘z;‘;’m?:m‘:ﬁ L ;‘):;‘_"Dar’g r;;’*:' [5 [ Mooo01 2749 -|_aaz726| 442750 25 Guarantor {s). i i _
i 6 2966 449951 | 449975 25 (A) Dats of Demand notice uls ({A) Reserve Pric Details of
befors this opy of he same. [ 6] Name of the Branch
%ﬁi’%ﬂ"&%ﬁm’, mr:m, ‘arsha Banerjeo( | 7 | 4735 -] 502001| 502050 50 of the 13(2) of SARFAESI Act, 2002 W Lacs) an- the
and able to answer all materal questions relating Advocate mr Peﬂuoner Companies| B 4736 T 502051 502100 50| Lot Name of the Account e I‘ ) EMD (Last encum-
1o the petition, or be accompanied by some person Dhir Associates| Mo 5005 = 500226 | 500250 25 Frs properties (B) Date of Deposit} ...ucnm brance
‘who shall be able to answer all such questions on a 55, Defence Colony, | { 9 | — /Owner's Name 13(4) known to
the 13th day of October 2020 at 12:30 PM in the | Date: 11.00.2020 _ New Delhi-110024( | [0 | 5681 -] 520526] 520575 50 Name & Addresses ot (©) n Dats w's 134) ‘m i
e s ol e W ach Place: New Delhi _Phone: 011-42410000) L 6473 J 552751 552775 25 of the Borrower/ '_ % 0l 2 i
‘Which you intended o raly In support of your [12] 7346 -| 579126 579175 50 in the Account [Iz)llmm of Possession (gl:‘mlpmr croditors
defence. 13 8420 ! 50
‘Take notioe that in defautt of your Speioa st (4] 8439 Baa1 150 1.|_Nehru Place, Jaipur Allthat part and (A) 14/08/2019 (A) Rs. 831.00
fiomrotis el [15] 13043 - 50 W/s Kalindi Resorts and Holels, Throughits Partners:-Mr |f Mr. Ajay Sharma & Ms. Anupama @R 8073902 Lakh
Given under my hand and the seal of e Tribunal 6] 13727] 13730 200 | Ajay Sharma & Ms. Anupama Sharma Sharma._land & buiding along withall | 3¢' on 03/08/2019 + further| (BYR8.83.40 | g |  Not
1 Aebtator thisthe & day of Ssplsmber 2020. F71 o758 = 50 W/s Kalind] Resorts and Hotels Add:-309, 3rd Floor, Neelkant ‘”‘“3“";@’“ "’!" o ""‘:“"Sﬂz“: (norostw, O1/08501Sand| — Laidh 11.00AM | Known
AL KRS Ty a 700 Towe, Bhaguandas Road, -Schamo, aipu. Mr.Ajy Sharmal UPErStuctur, frad assets, embecda -
o (e 21845| 21846 S/0 Sh. Saiya Narayan Sharma (Partner) R/a Plot N ssets etc. situated at Khasra No. (©)20000- | 01.00 P
DTDC Express Ltd. 19 23195 23223 1450 Kishan Marg, Barkat Nagar, Jaipur. M. Anupama Sharma D/ 1 33/2, 133/3, 133/4 gram| e o512019 R SiamastiSS R
s ITDG Erprass L2 [20] 2 232 700 50, Mot Starma Parrer) ot Mo, 506, Pl Charangar, Viage Besko, Tetsl (D) 21/08/2020
20 3255 3268
Lahar Towers, N0.269, 1s1 Main, AbertVict For e i 500 Emerald, Swe] Farm, New Sanganer Road, Jalpu Bassi, Jaipur. ing about | (D) Physical ion | from 11.00 AM
Road, Ghamrajpet, Bangalore- 560016, £ Mrs. Santosh Sharma W/o Mr. Satya Marayan Sharma) 237,00 Sq. Meter 1003.00 PM
[22] 28769 28783 3580 (Guarantor) Rio Plot No. 994, Kishan Marg, Barkat Nagar, Jaipur |
[23] 34759 | 04781| 4086759 1150 Mrs. Wio M. T R
Nomce! Totol No.of Sharse |_8580 | "”:EF;:M :IMTT“:TWFMMW Al that part and parcel of th 17201 Rs. 117.00 Lac|
Notice is hereby given that the following Share Certificates registered in Place: New Delhi Date: 11/09/2020 | |2. U PLACE, JAIPUI e Lr it pet Al o 1 gropery| (A) 4501/2010 () SILIZ -
the name of Uday Prakash Punj have been lost. Therefore, | Uday Prakash sn Kr(:ile:dlv A A,,h“m"m " 1.2l Singh Yada tuaad a Pt o A- O i mita s further | Re.fi70Lac | From | Not
Punj have applied for the issue of Duplicate Share Certificates to Panasonic 'A18, A19-8, A-1-C, A-19. as on 20Dt | R | 1h o | Known
Energy Indla Company Ltd., (earller known as Lakhanpal National Limited) [Wis Devi Consiruction o, real el O p.;?“ o | (SO | e
having Its registered office at GIDG, Makarpura P.B.No. 716, Vadodra, ATN INTERNATIONAL LIMITED At 15115, Aoand Nager, S Road, Veishe Neger, o & X
Gujrat-390010 or to the Company's RTA Agent Linkintime India Private Offo. 10, Prncap Sreat, 2nd Fooy, Kolata. 100072 . S Ka Yoy io . Zie Snch Y Adé |, (Tota 20 N Aplo anciav Kaar "
: hangrl A HDFC Bank, Street g ), Anand Nagar, Sirsi Road, Vaishall Nagar, Jaipur &| Ajmer Road Jaipur, Rajasthan, [(c) 06472019
g il el e s e I T lnro@.wmm.ﬂonalwln,mbsm. ynainiiamatoralcoin. Sh. Abjeet Yadav SioSh. Kisnna Yadav,Add. 118119, o VRO IO L from 11
2 . 9 (D) Physical Possession
proceed for the issus of Duplicats Share Certficate(s) in the name of Uday Phone No, 033-40022880, Fax : 91-33-22379053 || Anand Nagar, Sirsi Road, VaishallNagar, Jelpur [ .
ol el LPI:ESULTS FOR THE P aaTok Kamar Vi 20 ST CIIFEIT MIGLA I pract pr1g[ALMOZON___(A)fs. thabhae,
: EXTRAGT.OF UN-AUDITED FINANCIA , MIG-A in project JP- 7 29.09.2020
NAME OF THE SHAREHOLDER: UDAY PRAKASH PUNJ ST QUARTER ENDED 30TH JUNE, 2020. Ruinace)| | [Mrs. indira Viay Wio ﬂ"}.‘,“mﬁmﬁm a0 S| Rogency Builthome put. Ltd.| @RS 100658288 BIRs LBLac 2002
Sr. | Folio Certificate | Start Distinctive| End Distinctive [ No. of ] P-“='-'-'= num:zuz‘n;wummﬂ [Wrs.Inira Vijay Wio Sh. ay & Sh Ashok Kumar ghym;'r" :"U"-!"V& Vatlka R““m Ieret wed. 010772018 & 11AMto | Known
[No:/ Numbee (N No. No. Bhares Unaudied] (Audied) [{Unaudied_ (ladied | | |V Slo Lt Kanhalya Lal Viay, Add: FlotNo. 17, Fat No. -3 700,005, he namaot . v | " 1.00PM
1 | U00128 2897 447501 447550 50 o5 | 65 rYh Hanuman Colony, Model Town, Jagatpura Road, Malviya Nagar, | vijay. (©) 0o172020
2 [U000128 787 273426 TTATS 50 i o )b'; y : ; : Jaipur- 302017 & Shri Mohan Lal Vjay Sio Lt. Kanhalya Lal Viay,
0ss) or the period (befors Tax, . ; halya
5 TUo00125 e e occos - e pood ekt 14w 0221 | wesn| pore | Add: E-48, MotiViar, Chek Gator, Ward No. 32, Jaipur-302017. (D) Symbolic Possession
3 Nr mm: (Loss) for th beoro o Beawar, Ajmer I that part and parcel of the residentlal o)
4 | Uooo128 8228 28151 26200 50 : w]ln’dﬂ; drordnary 4 Al property of Smt. Poonam Bhardwaj Wio |-(A) 281212017 Rs.25.00 Lac | 59,09,2020)
5 [U000129 12087 700229 700278 50 (488)| (2| @Easy| (z876) - Late Sh. Ramesh Bhardwa], Sh. |(B)Rs.9.92,03,024.15 Fom | Not
I Total No. of Shares | 250 o e PIOR{{Loae) o e perd et 1. Mis Aes Aloys () PYL Lid. (Bomower) G 7880, RI103| vanidesh /o Lats Ramesh Bhardwaj, (35 on 30/06/2020 + further | g 5 Known
al No. a:ﬁer:xwﬂmllnndk}f xraordinary Inchstrial Ares, Beawar, Dist.- Amer 2. Sh. Grsh Badhuri, lot| g Rishikesh /o [ate Rames interest and expenses untl | g poongg) | 1AMt
Place: New Delhi Date: 11/09/2020 ms#) (1468)| (322) | (3654) | (5176) No. 278, Adarsh Nagar, Beawar, Nmer::‘ Smt. Kumud Badhun, | o t Kamla Badhuni M/o [Paymentin full T 1.00PM
5 | e Plot No. 278, Adarsh Nager, Boawar, Almer 4, S, Poonam | ztc, Ramesh Bhardwaj Al legal heirs of
m.ux;"a“n:m,v("&f' Tk P‘"““ (aecpal (| ogal hek o 5t Rernes S Pt Mo 2 s Rt ammwﬂmsmnu of ang 2. 1008
)] (1a8)| (322) | (3854)| (5176 M’ N"‘;’;; A:E e Nager Boawar e, | & DUIIEing, structures, erections, | (€) 31/07/2018 m‘mﬂls
CMS FINVEST LIMITED s E“““’ o oo 1AT8| AsTe [ 578 4578 ek (Lagulnumsn Ramesh Bhardwa) Plot No, 273, | instalations, etc, sitated at S09-4, (D) Physical Possession 0P
7 | Reserves (excuding Revaluation Reserve) Adarsh Nagar Beawar, Distt. Ajmer, 1003.00PM
Regd Office : 10, Princep Street, 2nd Floor, Kolkata - 700072 2o M, Audog Balanco Shaot  Beawar, Ajmer. 7. Rafasthan. Admazsuring about 126.67
: mfn@cmlmlohch.wm. W : www.cmsinfotech.com the previou - - (1768.87) ofSh. Ramesh Bhardwa) Plot No. 278, Adarsh Negar, Beawar, Sq. Yards.
Phone : 91-33-4002 2880, le :91-33-2237 9053 [ E-mmg- Per sn-m (of Rs 4)- each) Apmer 8, Mis Nihon Batteries Lid Add: - G-75, Phase - , RICO | 50 Yards:
| 20WB1991PLC052782 (hvwmnnmnlnddlmmnu.d ‘operations) Industrial Area, Beawar, Ajmer. 9 Ms. GISSKC Polymicron Pvt.
EXTRACT OF uuﬁllvnr:":pnmnm RESULTS FOR THE o I i, F-60,
1ST QUARTER ENDED 30TH JUNE, 2020, : Dt Qo] | ©®)] 01 | I' T iawahar Nagar, Jaipur At (A) 22/0472019 {A)Rs. 1959 Lac -
L[ Particulars Quartor snded 1" e sbovs s anaxtrectof the delates tomat of ety Annist Feacie oeuts [W/s Shruti Medical and Provision Store (Prop. Sh. | (B)Rs. 29,48,845/- (B)Rs. 1.85Lac
Mo, a0 [3103.2020 5 fiod v th Sock Excrangos ndor Rt 35 of the SEB) (Lt tons i Yige Wb, T a5 0n 31/03/2019 + payable |_(26.09.2020) Jz0| KON
X Dok ulations, 2015, The ful formt of nual Jalpur, Rajasthan vmmu"ﬂg o M w2
(Urautio) udied) el euts o velaDa o websiole. Wis Shirull Medical and Provison SIore (Prop. Sn.| rea 735 Sq. . Consitng of sructures, | Wih furher nferest and |- 16) % o
T | Totl income from Operations 150 | (11.89) mbsalp‘ . mlund ‘www.cse-india.com and on the Companys ‘website! Shobhit Godha) Add:- Shop No. 370-A, Rani Sati| erections , instalations,etc. n he name of ;:;’:15;:?&? until payment 1 AMto
period MT ‘www.atnintemational.co. " " i g 3
2 ”m’..“.’i.ﬁ.’,f“ E’A:‘t:mdl e (084 (1572 2 e npacton et poft e ol comprehensive inco o ay e relvart Nagar, Nirman Nagar, Jaipur. Sh. Mukesh Kumar Jain aa’mﬁ" Kumar Jain Sfo Sh. Vimal P e e a'gm”"mm 1,00 PM
3 | Net Profit/ (Loss) for the Momax financi P-2, Chhaya Deep -1, Mahesh Nagar, Jaipur 2 |2 BALCDIS | .
e Excontons i Exrs of a footnote. (D) Physical Possession | to03.00 PM
{mm'f)’wm andor .y o84)| (572 | o3 | 1268 3 4 Excoptonalandior Exraordinary Hems adjusted i the Satement of Proft and
4 | Net ot/ Lose)ortne - 8 . 3 Loss in accordance with Ind-AS Rules /AS Rul ‘e‘u) w;\eh Ilv;:\' o rd MDI ocra ‘6. |Shastri Nagar, Ajmer 1. All that (A) sn/nsmm (A) Rs. 60.24 Lac|
o e -
oty Pl andlor Extmordary 84| (901 | o33 | 937 For AN '"":“"":’""” el :"ls"“ ds,;' fﬁﬂmI.K: ariner Mr. Sanjay Kumar :::::; m:val"::r? ”:II 'ﬁ'&?.ﬂ'.‘f.’iiﬁﬂﬂ ;':]B" 3 /m 7201 g“’pmme Ly %.;n 29.09.2020
. . . ipalawa and Mr. Manoj Kumar. + F Not
5| Total Comprehensive Income for the period Santosh Kumar Jain land at No-197/2.Village —Dardund, Tesit-| ity further interest and| (C) Re. 2005 , From
&mwum (Lm)fwmepepnd le Kolkata Managing Director h, Distt-Ajmer { Raj.) :l;uensvs unilpayment pai (n) Fingizgag | 1AM fo Known
(-ﬂnmx» B Om-rcomvv-h-mm Date : 9th September, 2020 DIN': 00174235 Wis. Shroo Sal Granie Add: - Industial Pot No. 48, Kiasral pgmeasuring about 2359.72 Sq. Mis.inthe g 1 o) 1.00 PM
tax]] (084)| (2783) | 933 |  (2490) No. 197/2, Vil - Dardund, Tehsil - Roopangarh, Ajmer, |infull. from 11.00 AM
8 Equnyshare Capital 1399.59 |1399.50 | 1309.50 [ 139,59 (Raj.)- 305814 Mr. s:(v;]ay KumarP\puwnla(PannenAdd:— 2. All that part and parcel of the Industrial | (C) 11/02/2020
7 | Reserves (excuding Revaluation Reserve) : . House No. 21, VIll+PO - Bhadllya, Via - Ladarlya, Tehsil - ot situat ket D) Preieal Pesasiio |
oo i iod el St Dobts Reoovery Tribunal, Jaipur_Bofore the Reoovery Officar Deecwans, Nagalr () 341517 Mr- Mano] Kumar] mmmws""[‘gxuf“d""“ﬁam:‘kﬂ (D) Physical Possession [
e 1 e ecovery Case No. 015104 (Partner) Add:- House No. 61, Pipalawa Ka Bas. ViltPO - ighyay, Tahsil- Roopangarh, Ajmer,
8 | Eamings Per Share (of Rs.10)- each) 26.08.2020 ' gtate Bank of India Verus Shree Phool Industries Bhadiiya, Via - Ladariya, mhs\l- Degdwana Nagaur (Raj.) -| paracinar Admeasuring about 1428.77 St ©
(ot corting nd ducornued opaatons) Ld. Advocate for the CH Bank Shri Anil i 341517 and Mr. Ajit Kum Utada| Raiasthan. Admeasuring 0. | {C) Rs. 10,000/~ |
00| 020 | 07)|  (098) | |ong e o peion cted 2 Aug 020 song it valstn reprts. The i o e Bou Kiotanpan batind Fam warcir. Torai. Magangar)| ™ Sharma 0) 210872020
z. nuuun. won| 20| o007 | (019 of sale notice for 10.JD No. 10 and Kahangarn.Amer (Rul) 908801 J from 11.00 AM
Note: plbiel ing descriptions, rese . 003,00 P
1 The above is an extract of the detailed format of Quarterly/Annual Financial Results |~ [ PNB- Amer Road, Jaigur 1l shop no. 301 (A) 10/04/2017 Rs. 2489 Lac
filed with the Stock Exchal "9“‘ Under Ragiation 33.cithe seel (“’"’9 Obligations | | ocription of Properties- Property No.1- (Property of JD No. 10 Smt. Naraiani Devi)" shop| | 7- T Mn‘! Pn; = :1: ﬁﬂf n?l'y mﬂm: Bupm';:sua:nﬁ 434r: ((u))m 55,90,806.75 (A[’l) Rs. 246 Lac 20092020 Not
indic it Kumher Distric Sq. yards." Property | fan: ro| g . 99,90, o 2
# 5 L Sqtt house, chowkri haveli 25.09.2020) From | Known
ndon tho: cqmmy mm mmalnm No2- (Property of ID No. 08 Shr Kallash Chand)* Shop situated at main market Kumher| Sh. Ram Prasad Choudhary S/0 BhUTa | sahar. sansar ceand road, jaipur standing | 25 01 30/06/2020 + payable with ( ) o
2 The impact on net profit / loss, total comy honsive income or any other ruluvlm Ram Choudhary, Post Dehmi Palan 3 , jaipt '9 | further interest and ewensas (C)Rs. 10,000/ o
financial nnm(s) dul m cnmno(s) in accounting policies shall Court Notice 04.09.20 By the CH Bank am Wl;im" in . until m 1.00 PM
ofa Spot Notice 07.0020 | By the Adv. Commissioner. 11.00 AM t0 03.00 PM
3 - Excephnnnl andlon Extaorinary ems adjustod i the Siaementof Prot and | | G of fon of Propadty’ | 24.00.20 By the Nodal Officer (C) 05/05/2017 z
Loss in accordance with Ind-AS Rules /AS Rules, whichever is applical
paisinily Bnard of Dirsctors | [t oo o ooy | 230920 | Upto 03 p.m o the Servcs (D) Physical Possession
O e D Mdrsss & ID Proof and Proof of ry Officer . — = 7
ot - |depositing Eamest Money (EMD)| g.| Station Road, Ajmer l;esn;:mn;l&:openza stluat'?uhat (A) 30/04/20° . ‘g% -
Surendra Kumar Jaln Auction 09.10.20 | By the Service Provider Shree Ganesh Kripa T lot No. 11, Kamia Neru [(g) s 55,79,628.00 |_Rs. 45.00 Lac | Not
el g iractor: Name of Service Provider Limited Nagar, Gram: Keshavpura, aimer | ¢’ on 30/06/2020 + (8) 20.09.2020 Known
Date : 9th September, 2020 DIN : 00166852 Mis Shree Ganesh Knpa Developers LLP, a limited Liability | Road, Tehsil: Sanganer, District: Rs. 450 Lac
Address D704, Vyeh Sirowt Senen Cxpoalie Oxiont Chb Nos firm, having is office at 211/F2, Valshall Tower-1, | Jaour o payable with further | g g o0on .
E-Mall rajasthan@auctiontiger.net Vaishall Nagar, Jﬂlplll’ ﬂ"l)llﬂh Its partners- Mr. Panka| Shﬂlmﬂ Ganesh Kumar sharma, Shri (©)
Chintan. Sfo Mr. Shankarlal Sharma, R/o 2-Ch-11, Kamia Nehru Nagar, | pakej Kumar Sharma & Shri [Poumertpaidinfull Rs. 10,000 | 100PM
APPENDIX IV Website https:/idrt.auctiontiger.net Keshavpura Ajmer Road, Jaipur (Partners), Mr. Gopesh Sharma | nikhil Sharma S/0 Late Shri| {€) 07/10/2019 (D) 2110912020
[See rule 8 (1)] Contact No. 09265562621,09978591888, 09265562818 S/o Sh. M. Shankarlal Sharma, R/o 2-Gh-11, Kamia Nehu Nagar, | ShankaralSharma from 11.00 AM
POSSESSION NOTICE DORT Mall ID Ajmer Road, Jaipur (Partners), Mr. Nikhil Sharma S/o (D) Physical Possession | to03.00 PM
(for immovable property) Telephone No. of Recovery 0141-2742688 Mv. Shankarlal Sharma, R/o 2-Ch-11, Kamla Nehru Nagar, -
Whereas, Officer, Drt Jalpur Keshavpura Ajmer Road, Jaipur (Guammor)
The undersigned being the Authorized Officer of INDIABULLS HOUSING “Account No. of Recovery Officar 61108665450 aipur T Al the partand parcal] () UA11/2018 )
FINANCE LIMITED(CIN:L65922DL2005PLC136029) under the IFSC Code Number 8. L of B Rs. 56.70 Lac
and Reconstruction of Financial Assets and Enforcement of Security Interest [GK Autopal Lighting Solutions LLP, 64, 2nd Fioar, Ganesham First, Opp. 368 (0ld.no.463) | (B)RS.3,18,34,872.30 B) 20.002020] Not
Narme of the bank Branch SBI, VIDIYUT BHAWAN JAIPUR (¢ ) (B)
Act, 2002 and in exercise of powers conferred under Section 13 (12) read with e = e Standard Charterad Bank, M.1. Road, Jaipur (Raj.) 302001 Scheme no.4c,| 30N 30/06/2020 + payable | o goryoe (T Erom | Known
Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice INaivis or i Nodal Dmosr St KBV S cha Maraat G Avtopal Lighting Solulons LLP Add- GA2nd For,Ganesam It Opp. | Jamnapuri, Muripural Y17 furthor interest and| (oconagag) | 11 i
dated 20.12.2019 calling upon the Borower(s) SHARIFUDDIN MALIK AND Contact No. e e uamcmnerennanwlﬂoau Janpur(nmsuzm Smt. SumitraSharda | s cheme Jaipur ex'ﬂﬂ""ses"" il payment pai © 100PM
ROSHAN ARA MALIK 1o repay the amount mentioned in the Notice being Reserve Price e Yoy e W/o Kunj Binari Sharda Add: - B-31, Dev Path, Bassi Sitarampura, Nehru Nagar, 266.66) I 1ull 20000
Reraiia v bl Nibe i D Jaipur - 302016. Mr. AbhlsthGumaS/nSh Om Prakash Gupta Add: - FatNo. | sq,yards, standing in| (c) 09,01/2019 D) 210972000
o Only) against L 1t No. HHL ason 19.12.2019 and EMOg ot el Prics | D e 305 & 306, Shekhawati Enclave, Lajpat Marg C-Scheme, Jaipur - Ral. 302001, the name of sh.Birbal i 11.00AM
interest thereon within 60 days from the date of recelpt of the said Notice Bid Increment Amount n muliple of . 100001 :2&?‘3;;:;‘92082’8;‘" sﬁ";“;(:’:'“n:’:”smg; ‘[fh:‘s Angad Marg, Hz"x'"“‘{: :ﬁﬁ:ﬂ“&%ﬁ pir| (D) Physical Possession | 100300 PM
The Borrower (s) having failed to repay the amount, Notice is hereby given u) EMD can be deposted either through a Demand Drat rmurmg ﬂmvery Officer, or, Kalyan Pura, Derawali Dhani, Kalyanpura, Srimadhopur, Dist. - Skar - 332719, | no.375,500th-30"-0"
to the Borrower (s) and the public in general that the undersigned has taken Shrl Birbal §/0 Sh. Dungar Mal Add: - 490, Dhani Rablyan Manda (Madani), | wide Road,East-Plot]
symboli6 possession of the. property Hescribed Fierein below i exerdise of it wih ot et 3 abos, (3 Th K ogurets (P, AADHAR o Votr 2 Tehsil - Danta Ramgarh, Dist. - Sikar - 382402, Shri Navneet Maheshwarl S/0 | no.367 and West- Plot
powers conferred on him under Sub-Section (4) of Section 13 of the Act read The online Sh. Gordhan Das Add: - 18, Bardia Colony, Museum Road, Jaipur - 302004, Sh. | no.369
with Rule 8 of theSecurity Interest (Enforcement) Rules, 2002 on 09.09.2020 =u:‘lkm process will commence from 1100 Hrs and wl\ close ﬂ 1500 Hrs on the date of Anup Gupta Managing Director of M/s. Autopal \nzdus(nas Ltd. ll:dﬂ: . E“E?GAV
auction
The Bormower (s) in paticular and the public in general is hereby | |the auction then the auction wil be cessed the sale will for| Sanganer, JI‘WIS‘R:I’L::! Iggwl(lg:ll,‘- 302»\(‘]1‘2\‘7)9# .
cautioned not to deal with the property and any dealings with the property will be However, 1510 3
subject to the charge of the INDIABULLS HOUSING FINANCE ot I I1mnN @) 10, PNB Jaipur Jhotwara 1.Converted Industrial LGd_& Building Slt_umeﬂ at (A) 14/09/2018 1. (A) Rs. 29.09 Lac, (B) Rs. 2.90 Lac|
LIMITED for an amountof Rs.27,69,912/- (Rupees Twenty Seven Lakh Si ' faw.(5) Khasra N0<593/3/35 alﬂ‘l':"ine gu””bhﬁ:m (B)Rs. 3,57,52,851.00 (25.08.2020), (C) Rs. 10,000/, (D})|29.09.2020} ot
Thousand Nine Hundred Twelve Only) ason 19122018 and nterestthereon, | |vh successful bldder must deposit 25% of the bld amount immediately after completion of| ;I“:;"J:Y}:‘ r-';’al":;"m"" leriawas, Tehsil Phulera, | 2" 2 0706/2020 «+|21/08/2020 from 11.00AMto03.00PM_|  Erom "
The Borower's attention is invited to provisions of ®) of Rermainine 15 o1 hetd e 2. Residential L & B situated at Plot No. 71A & 718, | Pavable with further (zﬁu’.‘fﬁﬁf"&'}'ﬁ f’sﬁﬁﬁo I[;‘) 111 ”um Know
Section 13 of the Act in respect of time available, to redeem the secured w. (6) Mansarovar Colony Kalwar Road Jhotwara Jaipur | Interest and expenses until 2400812020 m;m“ 0AM to53.00 P 2
assets. The kwvm/ Officer mems me right to cancel th: :unlnn at any stage with or wnhnm 3. Converted Industrial Land & Building Situated at | payment paid in full.
DESCRIPTION OF THE IMMOVABLE PROPERTY. e. (7) iy Khasra No.693/3/7 at Village Dungri, Gram () 30/11/2019 3. (A) Rs. privtg o] (B)znn'g? Ln
FLAT NO. SF4 MEASURING 700 SQ. FEET Le. 65.029 5Q. MTR. ON 2 mdm“mlm‘nmpmmmm ety B om‘mdmmpﬁms“"“ Panchayat .lornura SU"d!ﬂams Tehsil Phulera, (15 ‘“ 0 ﬂ), ( 1) s. . ( )
FLOOR, M.LG., REAR LEFT HAND SIDE, WITHOUT ROOF RIGHTS, IN FOUR | [the property for its inclusion in the proclamation of sale. (9) The proclamation of sale to be: D'ﬁ Jﬂ'lr’,':zﬂ et | and & Buiding Situatd at| (D) Property No. 1,384 00
STOREYED BUILDING ON PLOT NO. D-9A, BLOCK-D IN BALAJI ARCADE o DA mm“‘;‘ﬂ; Khas’r‘:ﬂNn S’;;g}:a' Vilage Duﬁu" g r Symbolic (A) Rs. 6085 Lac, (a] Rs. 6.08 Lac|
Il, SHYAM PARK EXTENSION, 10, UTTAR property by afflxing o Panchayat Jorpura Sunderiawas, Tehsl Phuisra, | and Property No. 2 under (25 9. znzn), (c) ns zn nnnl- (D)
e Py S ok 7 3 e S Wl Vs, o it s, asfan Physical Possosion ___| WOV Fom
3 ost by the CH Ban) vor
. [2 for th T of e, | TERMS AND CO 1. Th sale shall b sublect o the Torms & Conditions prescribed in the Sacuriy Inerest (Enfarcement) Rules 2002 and fo the followng furtherl
FAST GPLOLNG, DS o Atk s ot ol oy sﬁmfﬂﬂ 3 Advocate fo thi o Brar s S 1S WHERE IS BASIS and “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS™ 3.The particulars of Secured Assefs|
WEST :FLAT NO. SF-5 from the C ko oo o e e specified in |he Schedule hereinabove have heen stated to the best of the mmrmman of the Authorised Officer any|
NORTH : COMMON PASSAGE AND FLAT NO. SF-2 AND 3 of the by the undersigned. the(  lerror, misstatement or omission in this proclamation. 4. The Sale will be done by the undersigned through e-auction platform provided at the Website|
SOUTH : 10 FEET WIDE SERVICE LANE sd/ "m("'l'd:"‘,'“';',;*“"‘; Qf{;"ca’::";"('g’)‘,;'fw She . Commimioner nmed k| 020 as per timings mentioned In the tablo. 5. For dotallod farm and condiions of the sale, plaase refar https://www.ibapl.in,
Date :09.09.2020 horized Officer ey o sy (Lo Lt o i hitp://www. mstcocommerce.com/, hips://sprocure.gov.in/spublish/app, www.pnbindia.in Authorized Officer
Place :GHAZIABAD INDIABULLS HOUSING FINANCE LIMITED Debts Recovery Trbunal, Jaipur Date: 11/09/2020 Pla ipur/Ajmer _ STATUTORY 15 DAYS NOTICE UNDER RULE 8(6) & 9(1) OF THE SARFAESI ACT, 2002 Punjab National Bank
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IIVIIP‘ STATE SUGAR CORPORATION lTIl

IN KHAND, GOMTI NAGAR, LUCKNOW-226010
Ph. No. 0522-2307826,/28, Fax: 0522-2307895
Email : upstatesugarcorporation@gmail.com, www.upsugcorp.com
Ref. No. PUR/ SSC/Tender/ Capital ltem/2020-21/425 Date: 10.09.2020

Online e-tenders are invited from Original Manufacturers /Authorized

dealers (as per details given in tender documents) for Supply of Portable
Sugar Belt Conveyor and Bagasse Bailing Machine to Munderwa and

wlth detailed speclflcatlons, terms and cdndltlons etc., can be
downloaded from e-tender portal http://etender.up.nic.] in & Sugar
comfrom 11.09.2020

The Sugar Corporation reserves the right to cancel any or all bids/annul

Date: 10.09.2020

YORK EXPORTS LIMITED
CIN: L74899DL1983PLC015416, Regd. Office: D-6 Diwan Shree Apartments,
30 Ferozeshah Road, NEW DELHI-110001, Tel.: 011-23718127,
Email: yorkexportsindia@gmail.com, Website: www.yorkexports.in

Notice is hereby given that the Board Meeting of the Directors of the company will be
held on Tuesday, September 15, 2020 at 01.00 PM. at the corporate office of the
company at Civil Lines, Ludhiana to consider & approve un-audited financial results.
ofthe company forthe quarter ended June 30, 2020. By order of the Board
For York Exports Ltd

Sd/-

(Gian Chand Dhawan)

Mg.Director
DIN: 00277447

Place: New Delhi

e-bidding process without assigning any reason to and decision of
Corporation will be final binding. MANAGING DIRECTOR
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